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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 15.02.2021 (MONDAY) 

COURT – II (VIRTUAL MODE) 

10:30 AM  
 

 

In the Court of Hon’ble Mr. Justice A.I.S. Cheema, Member (Judicial) and Hon’ble Dr. Alok Srivastava, Member 

(Technical) 
 

For Admission (After Notice) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 495 of 

2019 

 

Asset Reconstruction Company (India) 

Ltd. 

Vs. 

Mohammadiya education Society 
 

 

With 

Shafiq Ahmeds Ayush Sharma 

Shivya Pachaur 

2.  Comp. App. (AT) 

(Ins) No. 496 of 

2019 

Asset Reconstruction Company (India) 

Ltd. 

Vs. 

Mohammed Vaziruddin Educational 

Society. 
 

 
 

Karan Malhotra Ayush Sharma 

Shivya Pachaur 

3.  Comp. App. (AT) 

(Ins) No. 652 of 

2020 
 

Smt Indrani Brahmachari 

Vs. 

Chandra Prakash & Ors. 

 
 

Khyati Dhuparr Sanyam Saxena-R1 

Avi Tondon-R2 

Rishi K. Kapoor 

Abhay-R3 

4.  Comp. App. (AT) 

(Ins) No. 1007 of 

2020 

 

Ankit Suresh Wadhwa 

Vs. 

Bank of India  

 

 

Reema Khorana  Parhiv J. Mehta 

5.  Comp. App. (AT) 

(Ins) No. 1097 of 

2020 

 

Committee of Creditors of M/S KSK 

Mahanadi Power Company Ltd. through 

Power Finance Corporation Ltd. 

Vs. 

KSK Mahanadi Power Company Ltd. 

through its resolution Professional, 

Sumit Binani 

 
With 

Biswajit Dubey  Sumesh Dhawan 

6.  Comp. App. (AT) 

(Ins) No. 1116 of 

2020 

 

Sumit Binani  

Resolution Professional of KSK 

Mahanadi Power Company Ltd. 

Vs. 

Power Finance Corporation Ltd.  

 
With 

Misha  Sanskriti Sidna-COC 

7.  Comp. App. (AT) 

(Ins) No. 1127 of 

2020 

 
 

Punjab National Bank 

Vs. 

KSK Water Infrastructures Pvt. Ltd. 

Bishwajit Dubey  Rakhi Ray-R1 
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8.  Comp. App. (AT) 

(Ins) No. 1103 of 

2020 

 

 

Ashish Chaturvedi & Anr. 

Vs. 

Inox Leisure Ltd. & Anr. 

Kundan Kr. Roy  

9.  Comp. App. (AT) 

(Ins) No. 01 of 

2021 

 

Gangadhar Udayan Dravid 

Vs. 

Saurav Keshan 

 

 

Shantanu Chaturvedi  CS Mohit Gulati-R1 

Pankaj-R2 

 

 

10.  Comp. App. (AT) 

No. 148 of 2020 

 

 

Vikas Sureshbhai Patel 

Director and shareholder of hiraj 

Hospitality Pvt. Ltd. & Anr. 

Vs. 

The Registrar Companies, Gujarat 

 
 

Devesh Rameshbhai 

Desai (C.S) 

Kamalkant Jha 

Vijay Joshi 

 

 

 

 

 

 

 

 

 

  Copy to: - 

                                                                              By the order of Hon’ble Acting Chairperson 

1. Notice Board            -sd/-                   

2. Website: www.nclat.nic.in                                                                             Registrar       
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